FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ALPHA PECIFIC ENGINEERS PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor ALPHA PECIFIC ENGINEERS PRIVATE LIMITED
2. Date of incorporation of corporate debtor | 25/11/2003
3. Authority under which corporate debtor is | Registrar of Companies - Delhi
incorporated / registered
4, Corporate Identity No. / Limited Liability | U74900DL2003PTC123228
Identification No. of corporate debtor
5. Address of the registered office and | F-69/1, Street No-4, Subhash Vihar North Ghonda,
principal office (if any) of corporate debtor | North East, New Delhi- 110053
6. Insolvency commencement date in respect | 07.01.2022
of corporate debtor (Last order of Hon’ble NCLT was passed on
30.08.2024)
7. Estimated date of closure of insolvency | 26.02.2025
resolution process (Being 180 days from the last order of Hon’ble NCLT
dated 30.08.2024)
8. Name and registration number of the | Atul Jagnani
insolvency professional acting as interim
resolution professional IBBI/IPA-001/IP-P-01117/2019 -2020/12508
9. Address and e-mail of the interim |30 Harsh Vihar, Pitampura, Delhi, North West,
resolution professional, as registered with | National Capital Territory of Delhi-110034
the Board Email: atuljagnani@gmail.com
10. | Address and e-mail to be used for | 405, New Delhi House, 27 Barakhamba Road,
correspondence with the interim | Connaught Place, New Delhi, 110001
resolution professional Email: alphapecificengineersprivateli@gmail.com
11. | Last date for submission of claims 13.09.2024
(Being 14 days from date of last order of Hon’ble
NCLT dated 30.08.2024)
12. | Classes of creditors, if any, under clause | Not Applicable as per information available with IRP
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable as per information available with IRP
identified to act as  Authorized
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and Web link: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | Physical Address: Not Applicable
are available at:

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court Ill) has ordered
the commencement of a corporate insolvency resolution process of M/s. Alpha Pecific Engineers Private
Limited on 07.01.2022 (Last order of Hon’ble NCLT was passed on 30.08.2024).

The creditors of M/s. Alpha Pecific Engineers Private Limited, are hereby called upon to submit their
claims with proof on or before 13.09.2024 to interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Digitally signed by
ATUL JAGNANI

Submission of false or misleading proofs of claim shall attract penalties.
Date: 2024.09.06

ATUL JAGNANI
16:43:54 +05'30"

Mr. Atul Jagnani

Interim Resolution Professional

ALPHA PECIFIC ENGINEERS PRIVATE LIMITED
IBBI/IPA-001/1P-P-01117/2019 -2020/12508

AFA Valid Upto: 02.01.2025

Date: 06.09.2024
Place: New Delhi
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AIBRF BT TR R & 2|
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GAJANAND INTERNATIONAL LIMITED | oo

Please scan this

Clur Comgany wWas ::-.'i§:|i|'.a'|II:,l incorporabed a5 & Privala Limdled Company undger he Companses &cl 1956 n e narme and shyla ol "Gajanand
Coble Private Limfed” bearing corparate enfificalion nembar LT GIENDSPTOOSTER], dated Jung 15, 2003 ssubd by The Regsias
of Companias. Gujaral. Dadra and Magar Havelli. Therealter, the fama ol our company was changed bo "Gajanand Inlemational Prvabo
Limibed™ and & fresh cedificate of mcorporation daled May 28, 2023 was issued by Registar of Companies, Ahmedabad. Subsagquantly
ihg name of gur company ‘was changed o “Gajarand International Limited” pursuant o a shargholdars’ resctulion passed at an Exira-
Ordinary Ganersl Meating hald on May 27. 2023 and & fresh certficate of mcorporation dated June 01, 2023 weas issued by Regesirar of
Companies, Ahmedabad besnng corporete identfication number L1M7 111 GA2008PLCOST 251, Subsequent to emendment in Object Clsuse
of Memarendum of Azsociaton, a fresh cartificate of incorporation datad June 18, 3024 was issued by Registrar of Companies, Ahmedabed
bagning coporats identification number BN EI2GEI2000PLCOSTEST. For further detals of incorporation plesse refer 1o secion tiled “Cur
History and Certain Other Corpargte Matters” beglming on page 134 of the Prospecius,

Registered Office: Sursey Mo, 12571266 tasden-Adnt Rrednn. Bypesa Cinde, Jeeden, Rejut, Gujant-360060
Tel: +91-95094 45110, Websibe: weegalanand-ind,com © E-mall: gajanandcotteaiomall com
Company Secretary and Compliance Officer: M Vidn Wbz
PHE‘H'DTER[E].‘ M Asfiak El‘nalguar.t;hu-. Monsara, Mrs Trupliben Asfiokbhal Monsassa And Mr. ashish Dhirajlad Monsara

@ LEESTD

INITIAL PUBLIC OFFER OF 57,36,000 EQUITY SHARES OF FACE VALUE OF RS. 10/ EACH (“EQUITY SHARES") OF GAJANAND
INTERMATIOMAL LIMITED ("ISSUER™ OR THE "COMPANY") FOR CASH AT & PRICE OF RS. 36/ PER EQUITY SHARE ("ISSUE
PRICE"] (INCLUDING A SHARE PREMIUM OF RS, 26/~ PER EQUITY SHARE], AGGREGATING TO RS5. 2064.96 LAKHS ("THE ISSUE"),
QUT OF WHICH, 2,88 000 EQUITY SHARES OF FACE VALUE OF RS, 10¥- EACH FOR CASH AT A PRICE OF RS. J&- PER EQUITY
SHARE AGGREGATING TO RS, 103,68 LAKHE WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER ("MARKET MAKER
RESERWATION PORTION”), THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION LE. ISSUE OF 5448000 EQUITY
SHARES OF FACE VALUE OF RS, 10,00/ EACH AT AN ISSUE PRICE OF RS, 36 PER EQUITY SHARE AGGREGATING TO RS,
196128 LAKHS IS HEREINAFTER REFERRED TO AS THE “NET ISSUE". THE ISSUE AND THE NET ISSUE WILL CONSTITUTE
J0.45% AND 28.92%, RESPECTIVELY OF THE POST ISSUE PAID UP EQUITY SHARE CAPITAL OF OUR COMPANY.

The Afalment of Equily Sharas 1o Baddess olber Shan Rabhil Individuad Inveslors may e on prepotionates basis, o Retail Individil feeston
will be Aflolksd less than the mnimum Bid Lot subject to availability of shares in Relail Individual Investor Category and {he remaining avadabla
shares, if any will ba Alotied on & propomionete basis. The |ssuer is raguired o receiva a minimum subscopbion of 30% of the |s=ue.
F|l'.'|'.h' of Events from the closure of Bidding paried (T DAY Till Allotment:
On T Day, RTA ta validate the electronic bid detaits wih the deposiiony records and aiso reconcia e final certificales recalved from the
Sponsar Bank Tor LPT process aad the SC58ES Tor AZRL and Syndicale ASEN process wilh the eleciromc bid Getails
RTA idenlifies cases with mismalch of accounl memier as paf bid e ! FG and as per appicant’s bank account Bnked 1o depositony
demat account and saek darification frim SC5B o identdy tha applications with third party sccount for rejecton
. Third party confirmatan of applications b be complatad by SCEBs on T+1 day
. RTA prepares the list of final rejections end circuleie the rejections list with BRLAM s Company far their reveewcomimants
Post rejection, the RTA subsrets the basis af alloliment with the Designated Stock Exchange (DSE)
Thie NSE, posl serilicalion agproves e Basis and ganesates drasal of ke wheraver applicaile, Bhroinh & random fumber ganeralion
sodtwang
. Tha RTA uphads the drawal niemiers in thesr system and ganeratas |be final list of allcdess as par process menticned balo,
Process for generating list of Allottees:
ir=friection iz given by RTA n their Softwara System o revesse calegary wise all the spplication numbers In the ascending coder and
qensrale he buckad /batch as per the alliment ralin, For examgle, Il the application number = TEE5433 then system reversas i o
T2HSERT and if Ihe ralid of allpthees 1o apolicants Inacalegory 15 207 than the system Wil craale lotsaf 717 (he drasal of ks provdes]
by Dasigrated Slock Exchangs (DSE) is 3 and § then the system will pick every Jrd snd Stk appEcation in each of the 1ot of the calegory
and these applications will beallatied tha shares in thal catagoey.
In-categories whare there is proporticnele sllotment, the Regestrar will prepeara the propoetianets working basad on the oversubscriplion
limes,
In calégones wherg Mearg & undersubscnplion, the Begstrar will do full alkstment for all walid apglications
On the basis of the abowe, the BTA will work ol ke afoboes, partial allotess and mon- allpthees, pregang he fund fransher Sablers and
advice tha SC58s o dabil or unblock tha respeclive accournts,
For more dedails kingly rafer the addendum availabls on wasw. nseinaiz com , www gaianana-mtoom and www ftinsas com

COMPANY SECRETARY AND

BOCGK RUNMING LEAD MANAGER

§>

REGISTHAR T THE Is3UE

COMPLIANCE OFFICER

M=, Widhi Mobia
Bahind Geoale Bhavan Mandr, 312 Sava
Sardar Mager, Indore. Madhya Pradesh
452001
Telaphone: #4948 SIS
Email;vidhl. mehla 10 amail Sor

. LLiTHE

Website: waw gajanand-int.com

Fastrack Finsec

Catagoey-l Merohant Banker

FAST TRACK FINSEC PRIVATE LIMITED SKYLINE FINARCIAL SERYICES PRIVATE LIMITED
Office Mo, Vo116, Flrsl Floor, Mew Delks House, | D-1534, 1at Floor, Oibéa Incustrial Area Phage-l Mew

ALLOTMENT PROCEDURE AND BASIS OF ALLOTMENT

&1, Baiakbambs Bosd, Mew Delhl = 11000 Doyl = F100G0, Ik

Tal: +51 = [11-43029809; Fax: M.A Talephane: 011 40455057,

Email: vikasyarmai@ffitsec com Fax Moo =21-11-2681 2683

Condact Person: Mr. Vikas Kumar Verma Emall: comgisncasEakyinsts.com

Waebslbe: winw ftlinsac.com Investor grievance emall: nfo@salines com

SEBI registration number; MO 2500 Contact Persan: M Anu| Rana

CIN; URS191 DL 0P TR Websie: sy skdinerla com
SEE| Registration Number: INRLOOI0EI4
CiN: UT48590L 1995PTCO7 1324
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YATHARTH HOSPITAL & TRAUMA CARE SERVICES LIMITED

Regd. Office: JA 108 DLF Tower A, Jasola District Centre South Delhi 110025 CIN: LB51100L2008PLC1T4706
Email: cam@yatharthhospiais.com Ph.: +911206811236, Website: www yatharthhospitals com

Motice is hereby given that the 17" (Seventsenth) Annual General Mesting of tha members of “Yatharth Hospital & Trauma Care
Services Limited™ (CIN-L&51100L2003PLE 1 74706) will be held on Saturday, September 28, 2024 a4t 01:00 #M. through Video
conferencing( VG Other Audso Visual Means{*0VAM"), to fransact the business as set outin the Nolice convening the AGM

In accordance with the applicable provizsions of Companies &ct, 2073 (Act) and Rubes framed thereunder and SEBI (Listing
Obdigations &, Disclosure requirement regulations), 2005 read with General Circular Nos 10/2022, December 28, 2022
respectively issued by the Ministry of Corporate affairs ("MCA Circularss™),and Gircular -MNo, SEBVHOYCFDVCFD-Poh-
2IPACIR2023167 dated October OF, 2023 Securities and Exchange Board of India (" SEBI Circulars™), the Notice of AGM and
Annual Report have been sent in electronic mode only to the members whose e-mail addresses are registersd with the
company/Depository Participants, The requirements of sending physical copy of the Notice of 17" (Seventeanth) Annual General
Meeting (AGM) and Annual Bepart to the Membars have bees dispensed with wide MCA Circular's and SEBI Cisculan's, The
plectronic dispaich of Annual Report fo the members has baen completed on Septamber 05, 2024, The sald Annaal Beport
incheding 17 AGM Notice is also avaidable on the Company’s weibsite at www. yatharthhsopitals. com and on the wabsite of stock
exchangas i.e. BSE Limvited at woww bseindia.com and Mational Siock Exchange of India Limited at wew nsgingia, oo,

The docements partaining to the itams of busingss to be ransacted in the AGM and referred in the Notice of AGM or Annual
Report shall be made available electronically lor Inspection by members upon request to the Company by sending email at
csEyatharthhospials.com.

In compiEance with the provistons of Section 108 and 170 of the Companigs Act; 2013 (heseinafterreferred to as the Act’) read
with Rule 20 and 22 of the Companies (Managemenl and Administration)Rules, 2014,
Regulationd dofthesacurbesandExchangeBoardol IndiaiListingObligationzandDiscloswreRequirements ) Reguiations 201 5,07 5E
BlLisfingRegulations”), Secretanal Sfandards on General Meatings (55-2") issued by the Institute of Company Secretaries of
India, the Company is pleased to provide remote e-wobing fo the members, to vote from the place other than venue of
AGK ("remoie e-wolimg”). The company i3 providing facility o members 1o cast their vote remofely, using electronic. voting
systemn{ remote e=voting”) for participation in AGM through VCOVAM faciity and remote e-voling doring AGM through National
securities Depositories Limited ['WE0L). The nofes to Motice of AGM inchedes the procedure/instructions for attending AGM
through VC/OVAM, remote e-voling by members holding shares through demaierialize mode and phwsical mode and for
members who have not registered their email addresses. Members of the company under category of Institutional Shareholders
are encouraged to atiend and participate in the AGE through VEAOVAR and voie through remote e-voting. The members
participating in the AGRM through VCOWAM facility shafl be efigible to vote through remote e-vading system during the AGM, if not
voted throwgh remaote e=voting.

Members holding shares eithar In physical form or in dematerialized form. as on the cut-off date Monday, September 23, 2024
shall be entitled to-cast vote through remaote e-voting oratiend the meating throwgh VCOVAM and cast vote at AGM. The voting
rights of the members shall ba in proportion to their shares of the paid-up equity share capital of the Company as on "Cut-of date.”
Tha remate e-vating shalf commanca on Wednesday, September 25, 2024 at %0040, (15T} and end on Friday, September 27,
2024 a1 5:00 PM, {IST}, The remate a-voling madula shall be disabled by COSL for voting thereafter, Once the vota has been cast
by the sharehodder through remaota e-voting, it cannot be changed. In case of voting through remote a-voling and also e-vating at
the AGM . vole casted throwgh remate e-vating will b considarad final and e-voting atthe AGM will not be considerad

Any member who an:quuus shares and become mumheraﬂerdlspa.ch |:|l notice nfﬂEM anl:l huldlng shares as of |:ut ot |:|at|:| e

User-ID z a.n{! passwurd for l:astlng ycuwme.

Mr. Saurav Upadhvay, & Practicing Company Secretary (Cerfificate of Practice Mo, 25283, Membership Mo, ACS 67860},
Proprietor, M/s. Saurav Upadhyay & Associates has been appointad as the Scnsinizer to scrnidingze the e-wofing and remoie g-
voling process in a fais and transparent manner

Members seekieg any information and intent to ask any question durng the AGM may register themsalves by mentioning thesr
name demat account numberfalio nember, amail id, mobide number at ca@yatharthbospitls. com, The Speaker Registration
will be opened till Wednesday September 25, 2024, Member(s) holding shares al the cul-olf date shall be entitle lo register
and participate al the AGM.

hﬂemher having an;.' qu"ry-'seeklng an;.' i'|1|:-rmat||:|n are requasted to write/send email to the company at least zeven days in

In case of any querlﬁ*s.gnﬂvam:ﬂs -"‘ED-.II'IIJ to remote e=voting or e-vofing at the AGM, phease refer fo the Frequently Asked
Questions (FAQS) and e-voting user manual for Members available atwww.avotingindia.com, under help sectionor send an email
to helpdesé pvolingi@edshndia.com or call foll free no, 1800225533

By order of the Board of Directors

For Yatharth Hospital & Trauma Care Services Limited
sD/-

Ritesh Mishra

Company Secretary& Compliance Dificer

Place: Greater Nolda
Date : 05.09.2024

NOTICE OF 17" ANNUAL GENERAL MEETING (AGM)

For GAJAMAND INTERNATICNAL LIMITED
O Behe!l of tha Board of Diractors

Sdi-

Ashok Bhagvarhhal Mensara

Managing Direcior

Place: Rajkot
Date: B0902024
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RMFI SERVICES LIMITED
s {CIN: L74140DL2015PLC286390)
Registered Offlce: UG-5, Relipay House, Plot No. 42, DLF Industrial Area
West Dalhi, New Delhi, Delhi, India, 110015
ail: nfiservices.com, Websita: waww, mfiservices,. com

NOTICE OF THE 9th ANNUAL GENERAL MEETING (AGM)
Notsea 5 Rereby given that the Sth Anmaal General Meeting [“AGM") of the Company will be held
throwgh Wideo Confarencing {*%C")/ Oiher Audio-Visual Means ("0AVM ") on Monday, 20th September,
2024 1 11:00 A8 {IST) bo bransact the husiness, a5 set aulin the Notios of the AGM,

I comgliance with MCA cireutars and SEBI cingalar numbser SEB W0,/ CFD/ CFD-Pob-2/ P/ CER /2023
167 dated October 07, 2023, electronic copies of notice of the AGM, Frocedures and instroction for
E-voting &nid Annial Repert of (he ssid meeting Bas besn already sent to all thess mesbers whose
mall s are Regsterad with the company/RTA/Depositores on Thairsday, September 05, 2024,

The. aforesaid Mobice aod Aaneal Report are avadable an the website of the Company L,
v, riiservices.com and website of the stock exchange Le, www.nasindia.com.

@ relipay

Thie membars of the Company hodding shares aithor in physical form or in dematarialized fomm, as on
Gub-off date i e 248h Sepiember 2024, shall be eligide to cast vote by remofe e-voling os stemd the
meeting through Vi, 0AYM and cast vole b AGM. The vating rights of menbess shall be in propartion
to their shares of the paid up equity share capital of the Company as on the Cut-off Date, The remote
g-voling penod shall commence on Friday, 27th September, 2024 [09.00 AM. I15T) and end om
Sursdy 901k Beptember, 2024 (0500 PM. 157), The remobe evating module shadl be disabled by
NSDL fad voting therealter. Once the vole on 3 resolulion = casl by the mambess through remate
g-voting, he shall not be permitted to change it subseguently. Members who hewe cast thelr wotes
through remote e-viting prior o AGM may also attend the AGM bt shall not be entitled for cast their
woles afain. Those members, who will be preseal in the AGM throagh VC/0AWM Eacility ard have fol
£ast Ui yole oa the resalutions through remote e-voting and are otherwise nol barred from doing so,
shafl be efiglble to wats through e-voting systems during the AGM,

Ay person, who acquires shares aid became member of the Company after dispatch of the mokice
ardl holding shares as of the cut-off date | e Teesday, 28th September, 2024 may obtaln the login 1D
and passwornd by serding 3 reguest at evoting@nsdlcom. However, if you ara alveady registenad with
HSEL for remote e-oting then you can wse your axisting wsear ID-and password for casting your vofe,
Members who would ke to express their views o ask questons during the AGM may ragister
themselves by sending request mentioning thelr name, demat account/folio number, amall id,
meobile nember theough theic registered g-miil to the Company at coBmfiservices.com on or before
2Tth September, 2024 along with the copy of signed requast letter mentioning the nama and address
if the shareholders, self-attested cogy of PAN/other [dantity end address proaf,

Sharehalbders holding shares in demateralized mode are requested to register their updated
emall addresses with their Depository Participants.

Members holding shares through N5DL may condact NSDL helpdesk by writing to
evoling®nsdl.com or call at 022-38B67000 and Members holding shares through COSL
may contact COSL helpdesk by writing to helpdesk.evoting®@cdslindia.com or
call at022-23058738.

Far vy gjueery clarfication or assistance requirgd with respect to the annus report for the
financial year 2023-24 or the Annual general meeting. Members may write to
csEmlisenices com,

Far ANFI Services Limited
i Formardy Knawn as RNFl Sarvices Private Limited )
5d/-
Date: 05.09.2024 Ranveer Khyaliya
M ing Direct
Place: New Delhi t ;"EFHTETEHI}IH
FORM A
PUBLIC ANNOUNCEMENT

{Undor Regulation & of the Insohweney and Bankruptoy Board of india
(Insalvency Resolution Process for Corporabe Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
ALPHA PECIFIC ENGINEERS PRIVATE LIMITED

: RELEVANT PARTICULARS
Mama of corporate debdor 'ALPHA PECIFIC ENGINEERS PRIVATE LIMITED

2. |Date af incorporation of Corporate 2617120003
| Diabiar L - :
3 |Authority under which corposate Reqistrarot Comganies ~ Delhi
| debtar is incorporaled / reglstered
4, |Gorporabe  ldentity Mo, S Lemied Ur40000L2003FTEY 23228
Liability Identificalion MNo. al
| corporate deblar | ) )
5, |Address of the registered office and! F-6501, Stréet Mo-4, Subhash Vihar North
| principal atfice (if any} of corporate’ Ghonda, Morth East Mew Delhi- 110053
delitar
6. |msolvency commencement date inj OF 01,2022 (Last order of Hon'ide NCLT was
| réspectof corporate debiar passed on 30.08 2024)

7. |Estimated date of closure of 26.02.2025 (Being 130 days from the ast ongar
Insolvency resolution process ol Hon'oée MECLT dated 30.08.20:24)
B, | Mame and registration numbes of the, AMul Jagnani
Insolvency professional acting  as; IBELPA-0011P-P-01 117201920201 2508
| Intérim resolulion professiona [
8, | dddress -and e-mail of e interim, 30 Harsh Vihdg, Paampura, Delld, North West,
resalufion professional, as registered| Mational Capital Tarritory of Delii-110034
with tha Board Email; aluljagnanisidgmail com
10.| Address and e-mail 10 G used fos 405, New Delhd House, 27 Barakhamba Road
|correspondence  with the inferim Comaught Place, New Dalki, 110001
| resolution professional Email: alphapeciicanginaersprivatalifigmail.com
11, | Last data Tor submission of claims 13.09.2024 (Being 14 days from date of las
arokar of Hon'bte NCLT dated 30,08 2024)
12| Classes of craditors, if amy, undes Mot Appiscable as per information availabla with
clause (&) of sub-section (GA) of IRP
isection 21, asceriaingd by tha interim
| resolution professional |
13.| Mames of Insotvency Professiondls) Mot Applicable as per infoemeation ayailaha with
[identified to act as Authorised IRP
Represiniaiive of cradibors in'a class
| (Thrae nameas for aach class)
14 | (a) Rekevant Forms and
| () Datails of aulhorized
representativas are availabls at antry
no
Motce 18 hereby gaven that e Malicrss Company Law Trbunal, Mew Deli Bendh [Courl 18] has ardansd
thie coenmeneament ol a corporabe ingahancy resabdion process of Mis, Alpha Pecific Engineers Pricne
Limitedon 07012022 {Las crder of Hon'ble NCLT was passedon 2008 3024)
T cridilors of Mis, Alpla Pedfic Engineens Privarte Limiled, ame hestetny calbed upon o sugmil their claims
with procf on-or befare 13,05 2024 ta intenm resclulion professioral af the address mentionad agains
aniry ka. 1.
Tha francial creditors shal subm thair daims wit proaf by elocironic maans only. AR othar cradilors may
submitine deins with proof in pason, by postor by electone means
Submessionaf ke or meleadng proofs of clam shal atiract penatias,

i

Wb link: httos:Aibok.gov inhomedownlozis
Physical Address: Mol Appbcable

Mr, Atul Jagmani
intenm Resciution Professionad
ALPHA PECIFIC ENGINEERS PRIVATE LIMITED

Place: Naw Defl IBRLIPA-D01/IP-P-01 11 7/2019 - 20201 2508

Oate DE-09-20249 AFA Valid Upfo: 02.01.2025

TARANGINI IN
Regd. Difice: K-37/A, Basemeni, Kailash Colony,

Near Kailash Colony Metro Station, New Delhi-110048
CIN: L67190DL1982PLCO13486, Ph: 011-42657135
Website: www. laranginiinvesimenizid.com; Email id; tarangini01 232 gmail.com

MOTICE OF ANNUAL GENERAL MEETING

Motice s hereby given that the 42 Annual Ganeral Meeting of the company will be held
on Monady, September 307, 2024 a1 03.00 BM_ at K-37/4, Basement, Kailash Colony,
Near Kailash Colony Metro Station, New Debhi-110048.

Physical copies of the Motice of Maeting including the Attendance Slip and the Proxy
Form setting out the ordinary businesses and Special Business to be transacted at the
Mesting together with the Balance sheel as al 317 March, 2024, and the Stalamsant of
Prafit and Loss and Cazh Flow Statement for the Year ended on thal date including the
schedules thereto and reports of the Board of Directors, Auditors thereon has been
sent to the members who have not registered their email id with the company /
company's Registrar and Transter Apent to their respective registered address by post
and electronically to those members who have registerad their email address.
Members are hereby informed that the Notice of the Meetng and the aforesaid
documents are available at company's wabsite (www. taranginiinvestmentsitd.com)
and copies of the sald documents are also available for inspection at the Registered
Cffice of the Company on all working days (Monday 1o Friday), during business hours
up o the date of the Meeting.

A member entitied to aitend and vote at the Meeting is antitted to appoint a Proxy to
attend and vowe on a poll instead of himself / herself and the Proxy need not be a
mémber of the Company. The instrument appointing Proxy 1o be valid should ba
depositad at the registered office of tha company not tater than 48 hours befora the
commencemant of the Meating

Members are hereby informed that In compliance with the provisions of Section 108 of
the Companies Act, 2013 read with rule 20 of the Companies (Management and
Administration) Rules, 2014, as amended, -and Regulation 44 of Securities and
Exchange Board of India (Listing Obligation and Disclosure Reguirements)
Hegulations, 2015, the Company is providing facility to its Members to exercise their
right to vote on resolutions proposed to be passed at the Annual General Megting
('‘Meeting') scheduled to ba held on Monday, September 30", 2024 at 03.00 PM. at K-
37/A, Basement, Kailash Codony, Near Kailash Colony Metro Station, New Delhi-
110048 through remaote e-voting apart from the wsual mode of voting at the Meeting
through ballst papers. The Company has engaged the services of National Securities
Depository Limited (WS0L') as the agency to provide e-voting facility.

The communication relating o remote e-voting infer alia containing User 1D and
password along with a copy of Notica convening the Meeting, Attendance Slip and
Proxy Form hava baan dispatched / emailed, as the case maybe, to all the Members.
This communication and the Motice of the Maeting are available on the websita of tha
Company at www.taranginiinvestmentsiid.com and on the website of NSDL at
wiww.nsdl.co.in

This remote e-vofing facility shall commence on September 277, 2024 from 9.0 am
(15T} and ends on September 297, 2024 at 5.00 p.m. (IST), the e-voting module shall
be disabled by NSDL for voting thereafter. Once the vote on a resolution is cast by the
sharehobder, the shareholder shall not be allowed to change it subsequeantly.

A person whosa name appears in the register of Members / Benaficial owners as on
Cut—off date |.e, September 237, 2024 only shall be entitie to avall the facility of remote
a- yoting as well as voting at the meeting .

Amy person who becomas a member of the Company after dispatch of the Notice of the
Meeting and holding shares as on the Cut- off date i.e. September 237, 2024, may
abtain the User ID and password by sending a request at evotingEnsdl.co.n. The
detaled procedure for obtaining User iD and Password is also provided in the Notice of
the Meeting which is available on Company's wabsite and NSDL 's wabsite

The Mambers who have cast their vate by remote e-voting may attend the meating but
shall not entitied to castthair vota again,

Any Bember, who is enfithed o vofe but has nof exercised Rs'her right 1o voie by
Remoie g-voting, may vote at the Mesting throwgh physical ballot for all businesses
specified in the Notice. Ballot papers will be provided io the Members-at the venue of

iha Meeting fo casi their votes. By Order of the Board
For Tarangini Invesiments Limited

Sd/-

(Pankaj Khetan
Date : 05th September, 2024 Director
Place : New Delhi DIN: 01567415

PRADYUMNA STEELS LIMITED

CIN: LZT108DL1972PLE3199T4
Regd. Office: Flat No. 702, Tth Floor, Kanchenjunga
Building 18, Barakhamba Road, New Delhi -110001
Phone: +31 11 23310001-05, Email: hesindli@yahoo.coin,
Wabsite: www. psteallid.cam

NOTICE OF THE 515T ANNUAL GENERAL MEETING

Motice is heraby given that the 51" Annual General Meeting (AGM) of
the members of Pradyumna Steels Limited is scheduled to be hald an
Monday, 30" Septembaer, 2024 at 1:00 P.M. at the Registered office of
the Company at Fiat Mo 702, 7° Floor, Kanchenjunga Building, 18,
Barakhamba Road, Mew Delhi-110001 to transact the business as
mentioned in the Motice which has been sent to the members.

Electronic Copies of the Notice of the AGM and Annual Report for the
Financial Year 2023-24 have been sent lo all members whose email ids
are registerad with the Company! Depository Participant{s),

The Company is providing remote e~voling facility o its members to cast
thair vote alectrenically on tha business as sat forth in the Notice of the
AGM through the electronic voting system of Mational Securities Depository
Limited (MSDL)from:a place other than venue of AGM ["Remofe e-voling”)
and all the members are informed that:

1. The Business ag set forth'in the Notice of AGM may be transacted
through voting by electronic means.

2. The Dispatch of the Motice of the AGM has been completed on
05.09.2024

The Remote e-vating shall commence on 27092024 at 9:00 A.M
The Remote e-voting shall end on 29.09.2024 at 5:00 P.M
E-Voting shall not be allowed beyond 5:00 F-M. on 29.00,2024

The Motice of AGM and Integrated Annual Report far the financial
year 2023-24 is also uploaded on websile of the Company at
www. psteelltd.com and shall also be available on the website of
tha Calcutta Stock Exchange Limited (CSE ) at www.cse-india.com.
7. In case of any queres related to e-valing, members may contact to
MS0L, for contact details. refer the website of NSDL or contact
Company's RTA Skyline Financial Services Limited, email:
compliance{@skylinerta.com.

8. Cut-off Date fixed for the purpose of ascertaining the eligibility of the
members fore-voling is 23.09.2024

9, The Register of members and Share Transfer Book shall remain
closed from 24.09.2024 to 30.09,.2024 (both days inclusive) for the
purposa of Annual General Mesting

For Pradyumna Steels Limited
Sdi-

{Murari Lal Birmiwala)
Director

DIN: 00642510

U L

Date: 05.09.2024
Place: New Delhi

FRIDAY, SEPTEMBER 6, 2024

JAIN MARMO INDUSTRIES LIMITED

REGD OFF, 4710, KIRANPATH MANSAROVER, JAIPUR RAJASTHAN-302020
Work Offfice: N:H-8, Sukher, Opp. DiamondPetrol Pump, Udalpur-313001 (Raj.)
TEL:- D294-2441666,2441777 EMAIL ;- jainmarmo_udr@yahoo.com
CIN:- L18101RI19BIPLCOO2419 WEBSITE:- www. jainmarmo. com

Notice of Annual General Meeting of the Company

MNOTICE IS HEREBY GIVEN THAT the 43 [Forty Three) Annual General Meeting of
Members of Jain Marmo Industries Limited will be held on Monday, 30th
September, 2024 at 10.00 a.m. at the Registered Office of the Company situated
at 4710, Kiranpath, Mansarovar, Jaipur Rajasthan - 302020 to transact the
business as set out In the notlce, Pursuant to provisions of Section 108 of the
Companles Act, 2013 and Rule 20 of the Companies [Management and
Administration) Rules, 2014, as amended by the Companies (Management and
Adminlstration] Amendment Rules, 2015 and Regulation 44 of SEBI (Listing
Obligations and Disclosure Requirements), Regulations, 2015, the Company is
pleased to provide members facillty to exerclse thelr right to vote at the Annual
General Meeting [AGM) by electronic means and the business may be transacted
through e-Voting Services. The facility of casting the votes by the members using
on electronic voting system from o place other than venue of the AGM (" remots
g-vating”) will be provided by National Securities Depository Limited (NSDL).
The Company has dispatch the notice/ Annual Report of its 43 Annual General
Meating ("AGM MNotiee") along with the Annual report for the year 2023-24,
will be send only by emall to all members of the Company whose emall
address are registered with the Company/RTAS and Depository Participant{DP)
and the aforesaid documents are also avallable on Company's website
wWww, jalnmarmo.com.

The Company is pleased to offer e-voting facllity to the members to cast their
votes electronlcally on all resolution set forth In the notice convening the 43
Annual General Meeting. The company has engaged the services of National
Securities Depository Limited (N5DL) to provide e-voting facility, In this regard,
Sharehalder’s Demat Account/Folio Number have been enrolled by the company
for the participation in e-woting on resolution placed by the e-voting system.

26th September, 2024 at 09.00 AM
25th September , 2024 at 05.00 PM
NOTICE IS ALSO HEREBY given pursuant to Section 91 of the Companies Act,
2013, that the Register of Members and register of Share Transfer books of the
Company shall be closed from Tuesday, 24th September, 2024 to Monday, 30th

September, 2024 [both days inclusive), For the purpose of Annual General
Mesting.

Commencement of e-voting
End of e-voting

By order of the board of Director
For Jain Marmo Industries Limited

Sd/-
Place: Udalpur Sidharth Jain
Date: 05th September 2024 Managing Director
DIN:012 75806

RAJASTHAN CYLINDERS AND CONTAINERS LTD
Regd. Difice: 5P - 825, Road Na, 14, ¥ K | frea, Jaipur -302013,
Tel; 91-1471-4031771-; E: info@bajoriagroup.in;

W www_hajoriagroup.in; CIN No: L2810TRJ1930PLCO0DZ 140

NOTICE OF 44TH ANNUAL GENERAL MEETING

B

AND REMOTE E-VOTING INFORMATION

Natice &5 heretyy given that the ddth Ammual Gemeral Beating "AGM'| of the members of Rajasthan

Cylindars and Containars Limited will be held on Fridey, 27th September, 2024 at 02.00 PM. at i3

registered office situated at 3P-825, Road Ne. 14, VEI firea, Jaiper-302013 (Rejasthan) to transact

the huzinesa az 38t outin the Motice of 449160 AGM.

The Compary has compésted electronic dispatchof the Notice of the 4415 finnual General Meeting and

Arnual Baport for the financial year 2023-24 on Thursday O6th Septamber, 7024 to &l the members

of the company, whose e-madl addresses afe registered with the Company| Registrar and Share

Tranafer Aigent [RTA| [ Depository Participantisd in compliance with General Circuliar No. 08] 2023

dated Septembes 25, P73 iawed by the Ministry of Corporaie Affeers of India {MCA | and Circular

SER] SEBIHDICFDICFD-Fol-2IF(CIR/202311 67 dated Detober 07, 2023 isgued by the Secuntss and

Exchange Board of bndia [SEBIL

The Natice of the 441h AGM, Annwal Repoet for the financial year 2073-24 iz svailable and can be

downloaded from the Company's website oo www.bajoriagroup.in, website of COSL

wwwi.evotingindia.com and wehsite of the Stock Exchange .. BSE Limited at www.bseindia.com,

Pursuant to the provisions of Section 108 of the Companses Act, 2013 read with Rule 20 of the

Comparees (Mansgement and Administration) Rules, 2014 a5 smended from Geng to fime snd  the

provizions of Regulation 44 of the Securities and Exchange Baard of India (Listing Dbbgations and

Disclosure Requiremants] Regulatans, 2015, the members are provided with the Taolty 10 exercise

their might 1o vote on all resalutions et farth in the Natice of $40h AGM electromcally uging an

glectromic votmp system from a place other than the venue of the meetsng {"remate evoting™l, The

Compary has epgaged the services of COBEL 25 the agency to provide e-voting facility,

The Board of Directers has appointed Mr. Varun Mehra, Company Sacratary in practice {Maemsbership

Mo, F11588, CF Mo, 19212) and Partner ai MEV & Associates as Scrutinizer to Scrutimee voling

processina fair and transparent mannar,

I thiz resgard, the Memers are furtber nformed that:

(& The Ragister of Members and the Share Transfer books of the Company will remain closed trom
Saturday, 215t Septembar, 2024 to Friday, 27th Septermber, 2024 (both days mclusive) for the
prpose of AGM.

[k} Theremate s-voting period shall stz st 0900 AN, on Tuesday, 24th Baptember, 20024 sad hall
and al B5.00 P.M. on Thursday, 2Eth Septamber, 2024, Tha remote e-voting module will he
dizabiad by COSL for wotsng amd shall not b= allowed beyond the prescribed date and tame
mentioned abave.

[ch The facility for wating throwgh ballol paper shall also be made available st the AGM and the
memhbers attending the AGM who have nof already cast their votes by remode e-voting shall be able
to expreise 1hairright a1 the RGN,

[di & persomwhose pame is recorded in the regesier of Membersi Benaficial Owners mamntained by the
depasitories] BTA a5 on cut-off date i.e. 3th September, 2024 shall ondy he entitled to avad the
facility of remate s-yoting or voting by ballot &t the AGK, The detailed procedure! instrictions for
remate e-voting are contained in the Motice of the AGAL

le} Any parsan who heceme the member of the Company efter dispateh of the Notice of AGME and
hodding shares a2 on the cut-off date e, 20th September, 2024 may obtain the legin 10 znd
pasaword by sending & request at kelpdesk.avotingBcdalindia.com. Howeves, it a persan is alresdy
reqistered with COSL far e voting them existing uses [T and password can be used for casting vite,
The wating rights of 1ke Members shall be in propertion o their shaces of the paid up equity share
cagital of the Company a5 o cut-off date e, 20th September, 2024,

[f} The members who have cast their yote by remote é-voling may attend the AGM hul shall nof be
anviithed to cast thes vate again, The membes whe are entitled 19 vote but have not exercised their
right o vole through remote e-yoting, may wate during AGM,

Ig) v case of quenes pertaire) 1 remole e-voling, members may reler (o the Froquently Askid
Ouestions (FAQs) for members and e-voting wser mamual for members available al
wiww.evolingindia.com under kelp section ar can be addressed (o Mr. Rakesh Balvi, Se. Manager,
[COSL, | Central Deposdory Services (India} Limited, A Wing, 25th Flocr, Marathon Fuiurex,
Matatlal Mill Compownds, N M Joshi Marg, Lower Parel [East], Mombal - 300073 or send an email
tn helpdesk pyating@edsindia.comor call on 0222305354743,

For Aagasthan Cylinders and Contaimers L1d

S
Mt Dussad [ Company Secratary)
IC51 M, Mo.: ABROST

Place: Jaipisr
Date: 05.09.2024

E-Auction Notice for Advertisement, Pay & Use

Toilets & AC Waiting Hall contracts over
Kharagpur Division
E-Auction Notice No. : KGP/ADVT-Pay & Use-AC Waiting
Hall/2024/6, Dtd. : 04.09.2024. Senior Divisional Commaercial
Manager, Kharagpur Division, South Eastern Railway for and
on behalf of the President, Union of India invites e-Auction for;

1. Display of commercial advertisement through Vinyl wrapping
at 02 nos. of 12-Car EMU Local on the exterior surface (entire
side walls, barring windows and mandatory markings of Railways).
Display of commercial advertisement (Non-digital/RDN) at
New Foot Over Bridge of Panskura Station and Shyamchak
Station. Display of commercial advertisement at Out of Home
area of Ghalsila Station and shalimar Station (Level Crossing
Gates). Display of commercial advertisement through pasting
of Vinyl sticker at the Mirror and Food tray/Seat back of all the
coaches of Train No. 12021/12022, Howrah-Barbil Jan Shatabdi
Express. Auction Date : 18.09.2024 at 11.00 hrs. to 12.30 hrs.
Auction Catalogue No.: ADVT-KGP-MISC-8.

2. Operation and maintenance of Pay & Use Toilets at north
side circulating area at Kharagpur station {near 2nd Foot Over
Bridge). Operation and maintenance of Pay & Use toilets at
south side circulating area at Kharagpur station (near 2nd Foot
Chver Bridge). Up-gradation, maintenance and manning of
AC Waiting Hall at New Building/north side of Kharagpur station.
Auction Date : 10.09.2024 at 10.00 hrs. to 10.50 hrs. Auction
Catalogue No.: PnU-KGP-WRL-TOL.

3. Operation and maintenance contract of one Deluxe Pay
& Use Toilet at circulating area of Shalimar Railway station under
Built, Operate and Transfer (BOT) mode. Up-gradation,
maintenance and manning of AC Waiting Hall at Shalimar
station. Auction Date : 11.09.2024 at 14.00 hrs. to 14.40 hrs.
Auction Catalogue No.: PNU-KGP-BOT-WRL which are notified
in the https://www.ireps.gov.in/ website.

Interested parties and contractors to take note of this and go
thraugh the website as mentioned above for details and related
information about the e-Auction notice. For enguiries/clarifications,
if any, please contact the office of the undersigned.

Place : Kharagpur
Date : 04.09.2024

. South Eastern Railway

Sr. Divisional Commercial Manager,
Kharagpur

- . . PH | . -
Az serve with a smile

W BEEKAY NIRYAT LIMITED

neexar 111, Signature Tower, OC-2 Lal Kothi Scheme, Tenk Boad, Jaipur- 302015
Fh,: 0191-3006454(5(0 = Wehsite ; www beekayniryaf.com
CIN: LE7120RJ1975PLCO4GST3

NOTICE OF 43TH ANNUAL GENERAL MEETING, BDOK CLOSURE AND

REMOTE E-VOTING INFORMATION TO MEMBERS

MNOTICE IS HEREBY given that 49tk Annual General Meetmg (MAGM"S of the members of

Beekay MNaryal Limited Cthe Gompany”™] will ba held on Thursday, September 26, 2024 at

11:30 AM, (I5T) at their registered office sitwated at 1171, Signature Tower, DC-2 Lalkothi

Scheme, Tonk Road, Jaspur -302015(Rag.) 1o transact the businesses as set out in the Notice of

the AGM dated Friday, August 30, 2024 in compliance with the applicable provisions of the

Comparses Act, 2013 " Act”) and rules made thergumder, the Securites and Exchange Soard of

India (Listing Obligations and Disclosures Requrements) Begulations, 2015 [“Listing

Regulations™] and as per General Circular No. DR2023 dated Soptember 25, 2023 and earlier

circubars issoed in this regards from time to time by Mimistry of Corporate &ffairs, {collectively

referred to as "MCA Circulars”|, and Master Circular No. SEBIHOICFDPeDHICIRIPIZ0 231 20

dated July 11, 2023 read with Circular No. SEBIHO/CFD{CFD-PaD-2{PICIRIZ023/167 dated

Oretober 07, 2023 issued by Securities and Exchange Board of India MSEBI") collectively

referred to as "SEBI Circulars") with the physical presence of the Members at Ragisterad

Oifice of the Company,

The edectronic copses of the Notice of the AGM and the Arnual Repoet for the financial yaar

202 3-24 have been sent to all the members whose e-mail 105 are regestered with the Company

{Depository Participantisl. The requirements of sending physical copy of notice of BGM and

Annal RE.||:mr1 1 the Members have been dispended in accordance with the aforementionsd

MCA Circulars and SEBI Circulars,

Pursuant to Secton 37 of the Act and regulation 42 of Listmg Regukations, Register of Members

and Fhare transfer Books of the Company will remain closed from Friday, September 20, 2024

{0 Thursday, September 26, 2024 (both days inclusive] for the purpose of 49th AGM of the

Company 10 be held on Thursday, September 26, 2024 at the registered offico of the

Company.

Furzﬂnt to the provisions of Section 108 of the Act read wath Rule 20 of The Companies

(Management and Administration} Rules, 2014 las amended| and Regulation 44 of the Listing

Regulations and Secretarial Standard on General Meetings issued by the Institute of Company

Sacretamas of India, the Company ks providmg remaote e-vating facility and e-votmg facility duning

AGM toits Membars through Central Depository Services {Indiaf Limited ("CDSL") 1o exercise

thgir right to vote electronically an resalutions propased ta be transacted ot the said AGM and

the business may be tranzacted thraugh wating by electronic maans.

In thiz regard, the Memsbers are henaly furthes informed that:

(&) The remote e-vating pariod shall start at 089:00 AM. (15T} on Monday, September 23,
2024 and shall end at 05:00 P.M. (I5T) on Wednesday, September 25, 2024, The
remote ewoting shall not be allowed after 05:00 P.M. (I5T) on Wednesday,
September 25, 2024, The =ame will be dizabled by CDSL thereafter, Once the vote on
resalution is cast by the Member, the Member shall not be allowed to change it
subsequently.

fof A person whose name is recorded in the register of members of in the register of bereficial
pwners maintaned by the depositones &s on the cut-off date e, Thursday, September 13,
2024 only shall be entitled 1o avail the facility of remole ewoting and e«voting at the AGAM.
The cetailed procedure | instructions for remote &-voting amd e-vating are contained in the
Motice of the AGM.

fel Any person who acqueres shares of the Company and becomas member of the Company after
dispatch of the Motice of AGM and holdmg shares a5 on the cut-off date ie. Thursday,
September 19, 2024 may obtain the bagin [0 and password by sending & request at helpdesk
evotingBodshndsa com. However, if persan 5 already registered with COSL for remsote &

woting then existing user 1D and pazsword can be used for casting vote

fdh The lﬁnmhers wiio have not casted their votes elactromcally can exercisa their voimg nghts
al the AGM through baBot papar.

(el Shareholders who have voted through Remate e-Yoting will be eligible to atterd the AGM.
Howeever, they will nat be efgible to vote at the AGM.

ifl Shareholders can also cast thewr vote using COSL's mobile app m-Yoting available for android
bazed mobiles, The m-Voting app can be downloaded from Google Play Store: iPhaneg and
Wiindowws phone users can download the app from the App Store and the Windaws Phone
Storeraspectively. Please follow the mstructions as prompled by the mobile app while woling
o yaur mokbile

igl The Nofice of AGM and the Apaual repart for the financial year 2023-24 is availsble on the
Company’s website www beekaymiryat.com, website of the Stock Exchange ie. BSE
Limited at woww. bseandis.com and website of COSL at wenw evotingindia.com,

(b In case you have any queries or issues regarding e-voting, you may refer the Frequently
Bsked Cuzstrons ("FADs") and ewoting maoual avadable al wew.evolingindia.cam,
under hedp section or write an email to helpdesk.evoting@edsindia.com or contact them at

18002005533, For Beekay Niryat Limited
Sdi-

Place: Jaigur
Dato; SEPTEMBER 05, 2024

VERSHA GOYAL
(COMPANY SECRETARY)

INTEGRA ESSENTIA LIMITED
CIN: LT41100L2007PLC 385238
Registered Office: Lind Mo, GOT, Gih Floor, Pearls Bast Heght -Il, Mielaj Subhash Place,
Pitampura, Mew Dalhi, Dedhi, 110034
Contact Delails: Panka| Kumar Sharma (Company Sacratary & Complidnce Qoo

Website: www integrasssentia com; E-mall 1D coigl021E@gmail com; M.Mo.: A0TE200456
HOTICE OF ANNUAL GENERAL MEETING & BODK CLOSURE

Motice is-haraby given that the 17" Annual General Mesting [“AGM™) of the membars
of Integra Essentia Limitad will b2 hald on Friday, September 27, 2024 at 11:30 A.M.
through Video Conferencing! Olher Audeo-Visuad Means (VCAOBEVM) facsly. in
compliance with the provissons of the Compansss Act, 2013 (tha "Act’), Ganeral Circular
Mos, 1452020 and 172020 dated April 8, 2020 and Apdl 13, 2020 respectively, General
Circular Mo, 222020 dated June 152020, General Circular Mo, 332020 dated
September 28, 2020, General Circular Mo, 39/ 2020 dated December 31, 2020, Ganeral
Clrcular Mo, 100021 dated Jupe 23, 2021, Geparal Cacular Mo, 2002021 dated
December B, 2021, and General Circudar Mo, 32027 dated May 5, 2022 and General
Circular No. 11/2022 dated December 28, 2022, respaclivaly, issued by the Ministry of
Comporate Affairs (collectively referred to as "MCA Circulars”™) and Circular Nos, SEBI
HOWCFDICMDY/CIRPR2020/79  dated May 12, 2020, SEBIHOICFDICMODZ
CIRPZ021' dated Jangary 15, 2021 and SEBIHOICFIYCMD2ICIR/PI2022/62
dated May 13, 2022 and SEBVHOICFIVPoD-2/PICIRI2023(4 dated January 5, 2023
issued by the Securibes and Exchange Board of India (collecively refermed to as “SEB|
Circulars™), to transact the businesses as sel oul in e Naolice of 177 AGKM.
Pursuant 1o tha said Circulars, the Company has sant the Molice of 177 AGKM along with
the Annual Report for the Financial Year 2023-24 on Thursday, September 05, 2024
through elecironic mode to-all the members whose emaill IDs are registerad with the
Company/depository  partkipantis). These documenis are also available. on the
Company's website at wewniegraessenta.com.
Also, in compdance with Section 9 of the Companies Act, 2013 and Regulation 42 of
tha SEBI [Lisling Obligations and Disclosure Requsemends) Regulalions, 2015, tha
Register of Members will remaéin closed from Saturday, September 219, 2024 o Friday,
—eptember 27, 2024 (both days inclusive),
Purseant to provisions of section 108 of the Act-read with rule 20 of the Companies
iWlanagement and Administration) Rubes, 2014, a5 amended, Regulation 44.of the SEBI
iListing Obligations and Gisclosure Requsrements) Reguiations, 2015 and SEBI circular
daled 3 Decembear, 2020, members holding shares in physical or demateralized form,
as on the cul-off dabe, L8, September 20, 2024, may casttheir vote electronically on the
business as set out in the Molice of 17" AGM theough e-yating platiorm, The detailed
procedure’insiructions for e-voting are contained in the: Maotice of 17" AGM,

In this regard, the members are hereby further notdfied that:

1. The cut-off date for determining the eligibilty 1o vote by elecironic means in the
genasal maating is Seplomber 20, 2024,

2. The remofa E-voling period will commence from Tuesday, Septembar 24, 2024 a
08900 A M. and ends on Thursday, September 26, 2024 st 05:00 P M. (15T), Remole
E-woting shall not b= allowed beyond the aforesaid period

3, The persons who have acquired shares and have become member of the Company
after the dispatch of notice may obtain the login 1D and password from CDSL

4, A person whose name is recorded in the Register of Members or in the register of
baneficial owners mainlained by the depositories as on the cul-oif dale only shall be
entitled 1o avai the facility of remole E-vobng as well as woling in the ganeral
meating.

5. Members who have cast their wotes by remate e-voling prior to the AGM may also
attlendparicipate in the AGM through VCIOAVM facily, but shall not be allowed fo
cast thair votes again at the AGM

6. The manner of registration of emall addresses of those members whose emall
addresses are not registered with the Company/RTADP s available in lhe AGHKH
Matica,

7. The details of Scrutinizer and procedure for Spaaker Registration are provided in the
AGH Mofice,

If you have any queres or issues regarding attending AGM & e-\oting from the e-Voling

System, or facing any technical issue in kogin before | during the AGM can contact COSL

helpdesk by sending a request at pelpdesk evolingsodsindia.com or call at ol free o,

1800 21 08

For Intégra Essentia Limited

Bl

Pankaj Kumar Sharma

Company Secretary & Compliance Officer

Date: Sephember 03, 2024

SHARDA MOTOR INDUSTRIES LIMITED

& (CIN: LY48390DL1 286PLC0Z5202)

Registered Office: D-188, Okhla Industrial Area, Phase |, New Delhi-110020
il #2917 4733 4100 Emdal: Irveslcaralall el amalar, Sam
Website: www . shardamods i
MNOTICE
NOTICE Is hereby givan that tha 3%t Annual Ganaral Maeting ("AGM") of the Members of
the Sharda Motor Indusines Limited ["the Company”} will be held on Thursday, September
26, 2024 at 12:00 Moon (15T}, through Video Corferencing (7W57) 7 Other Audio-Visual
Means (“DAYMT), in compliance with applicable provesions of the Companies Act, 2013 and
Fudes framed there under read with applicable General Circular(s) ssued by Ministry of
Corporate Affairs (MCA") and Secunities & Exchange Board of India ("5EBI) in this regards
b transact such business(es) as sat outin the 33th AGM Notice, without physical prezence
of Members at a common Venue.
In accordance to the MCA Circulars & SEBI Circulars, the Company has completed the
dispalch of the Motice of 38% AGM along with Annual Repont 2023-24 comprising Financial
Statements (Standalone and Consclidated), Boasd Rapon and Auditors” Repor for the
financial year ended on March 31, 2024, on Wednesday, Saplember 4, 2024 only throwgh
elecironic mode o those members, whose e=mail IDs were regisiered with the Company |
Deposilory Participant as Wednesday, August 28, 2024
Members can paricipate and attend the AGM onty through VCIOVAM facility, the details/
instructions for Joming the Mesting are provided under the Notes section of the Nollce of 385§
AGM. Mambers attending the hMeating through VC/OVAM ghall be courtad for the purpose
of recikoning the quorum undar sechion 103 of the Companies Act, 2013.
The notice of 390 Annual General Meefing along with Annual Report 2023-24, is avaable on
the Company's website at hitps:fww.shardamator.com and also available on the website of
the Stock Exchanges ie. BSE Liméed and Malional Siock Exchange of India Lirm#ed at
hittps:(www bseindia.com and hitpsiwww.nssindiz.com, respectively and on the websie of
Central Depository Senvices (India) Limited ("CDELT) Le, htps: M avolingindia cominofice
Riesults. j5p
Instructions for e-voting are as under: -
(i) The comgany is providing lo its members, facility to exercise their right to vate on
resolution{s) proposed to be passed af the 391 AGM by electronic means (remote e-vofing |
g-vioding &t the 39th AGM). The company has engaped the senvices of central Depository
Senices (India) Limited as the agency for providing the remate e-valing / e-voling &l the 385
AGM faciity to cast their votes on & resolutions as s&t out in the Noboe of 39 AGM. The
Delailed procadura fo cast vole through remote e-vating / e-voling at the 391 AGM are
provided in the Motice of 385 AGM. The Membars are requested fo read the instructions
canaiuly;
{ii) The remote e-vating pariod shall commence on Sunday, September 22, 2024 {0900 2m
IST) and ends on Wednesday, September 25, 2024 (05:00 pom. 15T). The remote e-valing
shall be disabded by CDSL thereafter and remole e-voling shall not be aliowed,
{iiiyA parson, whosa name appears! recorded in the registar of mambers or in the register of
beneficial owners maintained by the depositonies sz on the cut-off date i.e. Thursday.
September 19, 2024 shall only be entlled to avail the faciity of remote e-vobingy volting at the
mesting,
(v} Any person, who has acguired shares and becomes the member of the Company after
sanding of the notice of 391 AGM and holding sharas as an cut-off date (Tor e-voting) ie,,
Thursday, Septambar 19,2024 may obtain their user id and password for ramote e-vobing by
refeming fo the e-voting mstructions available in AGM Notios;
(v} The Members who have cazted their vote by remote e-voling during remote e- vating
penod, may also attend! particpate n 39RAGM through VCIOVAM, but shall not be entitie to
cas! thiedr vobe again,
{wi} The Mambers presant in the 385 AGM fhrough V| DAVM facility and have not casted
Ehezir vobe on the Besolutions Bwough remote e-vofing penod and are othenwise not barred
from dioing 50, shal be efgible to vobe through e-voling system during the 39% AGM,
The Board of Directors has appainted YVnest K Chaudhany, Managing Pariner (Memibsrship
Mo, FCS 5327} and fading of hirm Shi Mohe K Digt, Partner, (Mambership No. Ad9021), of
s WKIC Associates, Practicing Company Secretanies, as the Scrutinizer ("Scrutinizer”) to
scrutiniza the voding process (remoba e-voting/e-volting) in a fair and fransparent mannar.
The Regizter of Member and Share fransier Book of the Company hall remam closed from
Friday, September 20 2024 to Thursday, September 26, 2024 (both day inclusive) for the
purpase of Annual General Meeling and for detarmining the enfitlement of Members for the
payment of inal dividend for the Financial Year 2023-24 | if deciarad at tha Meating
if you have any queries or issuas naganding attending AGM & e-\oting from the a-Violing
Systemn, you can write an emal 0 hefpdesk evotingi@coslinda.com or call on ol free no
1800 22 55 33, All grievances connected with the facility for voting by elecironic means may
be addressad o Mr. Rakesh Dalvi, Manages, (CDSL) Central Depository Services {India)
Limited, A Wing, 25th Floor, Marathon Futurex, Mafatial Mill Compounds, N.M. Joshi Marg,
Lower Paral (East), Mumbai - 400073 or sand an email o hefpdesi evating@odslinga com
or call on toll frae no 1800 22 5533. Members may aiso wiite to the Company at the
aforementioned address or email at ; investorelations(@shardamotor.com.

Diale: Septamber 05, 2024 Far Sharda Motor Industries Limibed
Place : Dadhi adis
Wt Vishmei
Executive Director & Company Secrefany
o o e o o s S e s e m e N

AT,

MAHAAN FOODS LIMITED
(CIN: L15419DL1987PLC350285)
Reg. Office: Office No0.406, 4th Floor, Worldmark 2,
Asset No.8, Aerocity Hospitality District, New Delhi: 110037
Phone: 011-43107200
Website: www.mahaanfoods.com Email: csmfl@mahaanfoods.com

NOTICE OF THE 37TH ANNUAL GENERAL MEETING

Notice is hereby given that the 37" Annual General Meeting (AGM) of the
Company will be held on Friday, September 27, 2024 at 02:00 P.M. (IST)
through Video Conferencing (‘VC’)/ Other Audio Visual Means (‘OAVM).
Deemed venue for the AGM will be registered office of the Company to
transact the businesses as set out in Notice of the AGM in compliance with
the applicable provisions of the Companies Act, 2013 and the rules made
thereunder and Securities and Exchange Board of India (SEBI) (Listing
Obligations and Disclosure Requirements) Regulations, 2015 read with
applicable Circulars issued by Ministry of Corporate Affairs (‘MCA’) and SEBI.

Dispatch of Annual Report and Dissemination on Website:

The Notice of the AGM and Annual Report for the Financial Year 2023-24 have
been emailed on September 05, 2024 to all those shareholders/members
of the Company through electronic means, whose email addresses are
registered with the Company/ Depository Participant(s) (‘DP’)/Registrar and
Transfer Agent ('RTA") in compliance with the relevant circulars or notifications
of MCA and SEBI.

Also, an electronic copy of the Annual Report of 2023-24 of the Company
inter-alia, containing the Notice of the AGM is available on the website of
the Company at www.mahaanfoods.com, and the Stock Exchange where the
equity shares of the Company are listed, BSE Limited at www.bseindia.com
and Central Depository Services (India) Limited (‘CDSL’) at www.evotingindia.
com.

E-Voting:

In accordance with the provisions of Section 108 of the Companies Act, 2013
read with applicable rules and Secretarial Standard -2 on General Meetings,
issued by the Institute of Company Secretaries of India and Regulation
44 of the Securities and Exchange Board of India (Listing Obligations and
Disclosure Requirements) Regulations, 2015, the Company is pleased to offer
the e-voting facility before the AGM through “remote e-voting” and “e-voting”
during the AGM to its shareholders/ members in respect of the businesses to
be transacted at the AGM and for this purpose the Company has appointed
CDSL for facilitating voting through electronic means. The details of e-voting
are given herein below:

e A person whose name is recorded in the Register of Members/Register of
beneficial owners as on the cut-off date i.e. Friday, September 20, 2024,
only shall be entitled to avail the facility of remote e- voting as well as voting
at the AGM.

e Remote E-Voting
The remote e-voting will commence on Tuesday, September 24, 2024 from
9.00 A.M. (IST) and will end on Thursday, September 26, 2024 at 5.00 P.M.
(IST). The e-voting module shall be disabled by CDSL for voting thereafter.

e Voting rights of the members shall be in proportion to their shares in the
paid up equity share capital of the company as on the cut-off date i.e.
Friday, September 20, 2024.

e Members who have casted their vote through remote e-voting will be
eligible to participate in the AGM and their presence shall be counted for
the purpose of quorum, however, such members shall not be allowed to
cast their vote again at the AGM. Any person who acquires shares of the
Company and becomes the member of the company after the dispatch of
Notice and holds shares as on the Cut-off Date i.e. Friday, September 20,
2024 may follow the procedure for remote e-voting as enumerated in the
Notice of the 37" AGM.

However, if shareholders who have already registered for CDSL's Easi/
Easiest facility or NSDL'S IDeAS facility, can login through their existing
user id and password.

e E-voting at the AGM
In addition to the remote e-voting facility, the members will also be provided
with an option to vote at the AGM. Members attending the AGM who have
not cast their vote through remote e-voting shall be eligible to vote at the
AGM.

Registration of E-mail address/ Mobile No:

Shareholders who wish to register their email address/mobile no. are

requested to follow the below instructions:

e For shares held in electronic form- Register/Update the details in your
demat account, as per the process advised by your DP.

e For shares held in physical form- Register/update the details in the
prescribed Form ISR-1 with Registrar and Share Transfer Agent of the
Company i.e. Alankit Assignments Limited.

Contact Details:

In case shareholders/members have any queries related to e-Voting facility/
login or attending the AGM they may refer the Frequently Asked Questions
(FAQs) and e-voting user manual as available at www.evotingindia.com
under help section or write an email to helpdesk.evoting@cdslindia.com
or grievances may be addressed to Mr. Rakesh Dalvi, Sr. Manager, CDSL,
A Wing, 25th Floor, Marathon Future, Mafatlal Mill Compounds, N M Joshi
Marg, Lower Parel (East), Mumbai 400013 or send an email at helpdesk.
evoting@cdslindia.com or call on 18002109911. Further, Members may also
contact with Mr. Vijay Pratap Singh, Manager, Alankit Assignments Limited,
RTA at rta@alankit.com or vijayps1@alankit.com or on Telephone No.: 011-
42541234.

The Board has appointed Mr. Deepak Bansal, a Practicing Company Secretary
(Membership No. FCS 3736, CP No. 7433), Proprietor, M/s. Deepak Bansal
& Associates as the Scrutinizer to scrutinize the e-voting process in a fair and
transparent manner.

For Mahaan Foods Limited

Sd/-

Shivam Sharma

Place: New Delhi Company Secretary & Compliance Officer

Date: 06.09.2024

financialexp.epaptin

Place: New Delhi

New Delhi

Membership No.: A42083




